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N ovem ber, 1967 a re  given in the 
s ta tem ent placed on the Table of Lok 
Sabha. [See A ppendix VIII, an- 

>nexure 156]. F igures fo r the  months 
D ecem ber 1957 to M arch 1958 are  
not yet ready.

E xport of Wool and W oollen Goods

3465. Shri D aljit Singh: Will the
M inister of Commerce and Industry
be pleased to state:

(a) the countries from which we 
are  facing com petition in the wool and 
the woollen goods in foreign m arkets; 

•and

(b) w hether there has been any 
decrease or increase in the ir export 
in 1957-58?

The M inister of Commerce and In 
d u s try  (Shri Lai B ahadur S hastri):
(a) In regard to Raw Wool the com
petition is m ainly from Pakistan. 
Persia, Iraq and Iran are  the main 
com petitors for Handloom carpets and 
rugs and U.K., U.S.A., Belgium and 
Ireland for Powerloom  carpets and 
rugs. In woollen fabrics com peti
tive im ports are  m ainly from Japan, 
U.K. and Italy.

(b) Figures of exports for 1957-58 
are available for the 8  m onths end
ing November, 1957, only, and com
pared to the corresponding period in
1956-57 there was an im provem ent.

Export of Sewing Machines

3466. Shri D aljit Singh: Will the
M inister of Commerce and Industry
be pleased to state:

(a) the countries from which we 
are facing competition in the export 
of sewing machines; and

(b) w hether there  has been any 
increase or decrease in the export of 
sewing m achines during 1957?

The M inister of Commerce and In 
dustry  (Shri Lai B ahadur Shastri):
<a) M ainly from  Japan, U.S.A., U.K. 

rand W est Germany.

(b) T here has been an increase.

V illage H ousing P ro jects In P a a jrt
3467. S h ri D aljit Singh: W ill the 

M inister of W orks, Housing and Sup
ply be pleased to state:

(a) the num ber of Village Housing 
Projects allotted to the P un jab  S ta te  
during  1958-59; and

<b) the num ber proposed to be 
allo tted  during  the Second Five Y ear 
P lan period for tha t State?

The D eputy M inister of W orks, 
Housing and Supply (Shri Anil K.
C handa): (a) and (b). The num ber of 
villages allotted to the P un jab  fo r 
setting up of Village Housing P ro 
jects during 1958-59 is 60 (including
20 allotted to them  last year). The 
allocation for the P lan period is 200 
villages.

C entral Training Institu tes of 
Instructors

3468. Shri D aljit Singh: Will the 
M inister of L abour and Em ploym ent
be pleased to state:

(a) the num ber of the Central 
T raining Institu tes of Instructors a t 
presen t in Punjab  w ith capacity of
each; and

(b) the num ber of such institu tes 
to be opened during  the  Second Five 
Yoar Plan period in PurtfBb?

The Deputy M inister of Labour 
(Shri Abid A li): (a) Nil.

(b) At present there is no proposal 
for establishing any such Institu te in 
Punjab.

M anufacture of Wooden Toys

3469. Shri D aljit Singh: Will the 
M inister of Commerce and Industry
be pleased to state:

(a) w hether it is a fact tha t Gov
ernm ent have a proposal to develop 
train ing in the m anufacture of wooden 
toys in K angra district of the Punjab ; 
and
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(i») 12 so, th e  am outit sanctioned by 
G overnm ent as g ran t and loan in this
regard?

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri):
(a ) No, Sir.

(b) The question does not arise.

L and Acquisition in Delhi

•w #  / S h r i  P. L. Barupal:
\  Shri Chandak:

Will the M inister of Works, Hous
ing and Supply be pleased to state:

(a) w hether it is a fact that certain 
colonisers in Delhi have represented 
to Government, against its land 
acquisition policy: and

(b) if so, w hat is the nature of 
the ir complaint?

The M inister of Works. Housing 
and Supply (Shri K. C. Reddy): (a)
The G overnm ent have received re 
presentations from housing societies 
and individuals protesting against its 
acquisition of land in the Hinj< Road 
area in Delhi.

<b) The nature of the complaints 
are:

(i) Government should not 
acquire the land which has been 
purchased by individuals and/or 
societies for the construction of 
houses. If at all it is acquired, 
they should be given alternative 
plots of land for building p u r
poses.

(11) Government acquisition of 
land which has been purchased 
by societies and individuals 
would amount to discouraging 
construction of houses by indi
viduals which is the declared aim 
of the Government.

(iii) The agriculturists who are 
affected by the Government 
acquisition have protested that 
the  acquisition of land will throw 
them  out of th e ir means of live
lihood and homestead. Bofore

the land  is acquired, they should 
be provided w ith alternative land 
for construction of their houses 
and for cultivation purposes.

Land Acquisition in Delhi

3471. Shri Chandak: Will the Minis
te r  of Works, Housing and Supply be
pleased to state:

(a) w hether it is a fact that Gov
ernm ent are  considering to revise 
their policy of land acquisition in 
Delhi for the construction of houses; 
and

(b) if so . what are the details?

The M inister of Works, Housing and 
Supply (Shri K. C. Reddy): (a) At
present, there is no proposal to revise 
the G overnm ent’s policy of land 
acquisition in Delhi.

(b) Does not arise.

Alt India Handloom Board

Shri Tangamani:
* Shri S. M. Banerjee:

Will the Minister of Commerce and 
Industry be pleased to state:

(a) w hether there is a proposal to 
shift the H eadquarters of the All 
India Handloom Board from Bombay 
to some place in the South;

<b) what is the num ber of looms 
covered by the co-operatives in the 
States of Andhra, Madras and K erala; 
and

(c) the total number of looms at 
present coming under the co-opera
tives throughout the country?

The Minister of Commerce and In 
dustry (Shri Lai Bahadur Shastri):
(a) No, Sir

(b) The num ber of looms in the co
operative sector in the following 
states wore as under as on 31-12-1957:

Andhra . .  2,57,149
Madras .. 2,03.738
Kerala . .  40,605

(c) 11,72,995 as on 31-12-1957.




